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* IN  THE  HIGH  COURT  OF  DELHI  AT  NEW  DELHI 

+  W.P.(C) 6237/1998 

 DLF UNIVERSAL LTD. & ANR.          ..... Petitioners 

Through Mr.Rajiv Nayyar, Sr.Advocate with 

Ms.Meghna Mishra, Mr.Mohit 

Mudgal, Mr.Raghav Kaker and 

Mr.Arijit Benjamin, Advocates. 

    versus 

 

 DDA & ORS.         ..... Respondents 

Through Mr.Ajay Verma with Mr.Vaibhav 

Mishra, Advocates for DDA. 

 CORAM: 

HON'BLE MR. JUSTICE MANMOHAN 

   O R D E R 

%   19.04.2017 

 

 At the request of learned senior counsel for the petitioner, 

adjourned to week commencing 10
th

 July, 2017. 

 

 

      MANMOHAN, J 

APRIL 19, 2017 

KA 

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 10/05/2025 at 12:08:44


